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0>) thfc«moontof oi«w y*o far In-
curred by the Stato, district-wise and 
the names of the districts not covered 
so far?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE 
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) and 
Ob) The information is being collec-

ted and will be laid on the Table of 
the Sabha.

Recovery of Advance made by Delhi 
State Cooperative Bank to Cooperative 

Societies

3429 SHRI JYOTIRMOY BOSU- Will 
the Minister of AGRICULTURE 
be pleased to state:

(a) whether advances amounting to 
Rs 60.78 lakhs made by the Delhi 
State Cooperative Bank to about 1,800 
Cooperative Societies have been con-
sidered "doubtful of recovery” ; and

(b) if w>, the facts thereof 
Government’s reaction thereto?

and

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI ANNASAHE8  P. SHSNDS):

(a) and (b). According to audit 
report of the Delhi State Cooperative 
Bank for the year 1&71-72, Rs. 60.78 
lakhs were considered doubtful of 
recovery by the Auditors. This 
amount consists of the following:—

Rs. lakhs

x. Investments in shares , 
a. Loans . . . .
3. Cash credit accounts
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Concerned about the deteriorating 
condition of the Bank, a Sub-Commit-
tee had been appointed to suggest 
measures for Improving Hie situation 
In relation to dues ftom the Consu-
mer Stores. The recotnraenidetiowfc 
of the Sub-Committee are under con-
sideration. The recovery cell of the 
Cooperation Department of Delhi 
Administration is taking necessary ac-
tion for recovery of the dues whichi 
pertain to the societies under liqui-
dation as arrears of laud revenue 
Besides, the Delhi State Cooperative 
Bank has also been requested by the 
Delhi Administration to take neces-
sary steps for the recovery of doubt-
ful debts and also to streamline its 
loaning policies and procedures so 
as to avoid recurrence of such a situa-
tion.

Benefit fr a  Marginal Farmers an* 
Agricultural Labourer Project

3430. SHRI P. R. SHENOY: Will the 
Minister of AGRICULTURE be pleas-
ed to state:

(a) the special schemes to finance* 
Marginal Farmers and Agricultural 
Labourer Projects in the country;

(b) the total number of 
which got benefit under these schemes 
and the total amount received by thenn 
by way of subsidy; And

(c) whether there are any fresh* 
proposals to finance these projects?

1 THBMIiaSQEeROrS&ATBlNTiHE 
MHTCSTRY OF 
$H8 tI* .P . M&tfgra): ia )k 
the Fourth Five-Year Plan, 4 i ;
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under Marginal Farmers and Afiri- 
cultural Labourer* Devejppa»enft 
Agencies have be*  ̂ set up through-
out t»fau» country to assist marginal 
fanners and agricultural labourer* 
with credit and other services to en-
able them to improve their economic 
condition. Bach M.FA.L. Develop-
ment Agency is expected to cover 
about 15,000 marginal farmers gene-
rally with holdings upto 25 acres of 
irrigated land or 4 to 5 acres of un- 
lrrigated laiid, and about 5,000 agri-
cultural labourers having a homestead 
and deriving more than 50 per cent 
income from agricultural wages. 
Under this scheme, the accent is on 
animal (husbandry activities in order 
to supplement income from agricul-
ture, To provide off-, season employ-
ment to marginal farmers and agri-
cultural labourers, rural works pro-
gramme is also included. Besides, 
marginal farmers are also covered 
under the Central Sector Scheme of 
Small Farmers Development Agency 
in 46 projects througout the country.

(b) Upto December, 1973, 5,52,252 
have been benefited by these schemes. 
Grants amounting to Rs. 1613.83 lakhs 
have been released to M.FA.L Deve-
lopment Agencies since inception up* 
to December, 1973 for subsidy to the 
identified beneficiaries and co-opera-
tive institutions and for meeting ad-
ministrative expenses of the agencies

(c) Yes, Sir. According to the 
draft Fifth Five-Year Plan, the Small 
Fanners Development Agencies/Mar-
ginal Farmers and Agricultural La-
bourers Development Agencies pro-
grammes are to be continued In the 
Fifth Flan and their coverage ex-
tended so as to establish in all 180 
projects, including the existing pro-
jects. The projects will be composite 
in nature and will serve both small 
and marginal farmers and agricul-
tural labourers. A provision of Rs.
IBIS clttoOB ha* hate m irth irihfuwdto
in IDm OM M  Sector for time m*> 
grammes In 1*9 projects in Hie »tth
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